
CENTRAL ADMI  NI 
P 

STRATI VE TRI EqK AL ALLAHABAD RI\ CH 

Allahabad this the 	19 Jay of f=r-on--11f- 	1994. 

Hon' ble Mr. Justice B.C. Saksena , Vice—Chairman 
Hon' tole Mr. K. Muthukumar, Administrative Member 

i  Original Application no. 83 of 1992. 

1. Dilip Kumar ,s/o Sri 0111 
Quarter no. 511B, Lali 

umar Yadav, 
Mohatshimaanj 

Frakash, Guard, Railway 
ragar, Allahabad. 

D Sri K.L. Yadav, R/o 
AllahaL,ad. 

2. Fradeep 
367/322, 

7 
.... Applicants. 

Counsel for t e Applicant 

4. 	The Seni•r Divisional 
Allahaba  

sunil Rai 

scnnel Officer, N. R1 y 

Vers us 
,.....--- 
Q 	1. 	The Unio of India thr gh the 3eneral 1:.anager, 

N. :ily. :aroda House, 	-w Delhi. 

2. The Divi Iona 1 Railway , `:onager, Northern Rai lway, 
Allahaba•. 

3. The Seni•r Divisional •mmercial Superintendent 
N. Rly A lahabad. 

5. 	The seni 
Allanaba 

r Divisional counts Officer, N. Rly 

• • • -respond- nts 

Counsel for t e Respondents .ti A. v. qrivastavalF. 
Sri B.B. Paul. 

Alon wit 

Original Ai:,„:lication no. 40. of 1994 

:.athur 

1. Subhash hands, 5/0 sr1 Raja Rai., R/o 407, Rajapur, 
Distt. 	lahabad. 

2. ixtioalf aiStflar, ./o 	Prasad, R/o 317, K D.S.A. 

Vers us 

Ground 

1.J he pion 
Rly , 

of India thr 
Baroda House,  ew thelhi 

,,,eneral naler 
De. 

2. 	The Divisional Railway tanager, N. Rly Allahabad. 
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3. 	The senio Divisional Cd.,nercial, superintende 

N. Rly Allahab,d. 

Respond- nt 

	

3. 	Origina1 Application n 

	

1. 	Syed Niz m Hussain, s/ 
R/o Moha la Chiktoli, 
Japla, D strict palayu 

1993' 

Syed Ali Has an, A/a 2• yrs. 
.S. Hussaindbad, P.O. 

2. 	Ragubir haran Kharwar s/o Sri S. Sunder, A/•33 Yrs 

1. Jni on of India, thIoug General Manager, N. 

2. Chief Conmerci,o)- SAper i ntendent, N. Rly Barod 

R/0 877 	Shastri Cold y, Distt Mugalsarai. 

Railway oard, ::rocic-J louse, New Delrli. 

House. N w Deini. VersIs 

	

Appricants 

Divisional Railway 1Jan 
3. Nawab Yusuf Road, Alla 

Senir Divisinal Comm 
4. N. Rly Nav,ab Yusuf Ro 

App li cati on 

ingh, 5/0 n. 
c Vida lava, D 

th Pandey, S/ 
age Kewalpur, 

oer, Northern Railway 
abad. 

dial superintendent, 
Aliahabad. 

.... Respondents 

. 39 of 93 

ngh, a/a 30 Yrs, 
ganj, Allah6bad. 

B.D. Pandey, A/6 30 Y s. 
ost Beri-Visa, Distri t 

R/p 

nt shukla, 
a, Daraganj, 

h, s/o Mangru 
Allahabad. 

umar Tripathi 
Lakshagrah, P 
liahabad. 

anker Shukla 
Ashram Ram Ba 

ad. 

P.N. shukla, R/o Ram 
llahabad. 

R/o Ram Basic Vidyala a 

S/0 K.S. Tripatbi, R/ 
st Lakshagarh (riundia) 

s/o Sri R.S. shakla, R o 
is Vidyalaya, Daragarij Distt. 

-pplica t . 

vers 

f India thrugh 3eneral manager Nort emn 

Baroda House, New Delhi. 

4. Urigina 

1. Nirala 
Ram Bas 

2. Tarak 
R/o Vi 1 
Varanas 

3. Kamla K 
Vi dya la 

4. mar La 
Daragan 

Sushil 
Village 
Distt. 

6. 	Shyam S 
Vais hno 
Allaha 

1. Union 

Railwa 
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2. Chief Commercial Superintendent, Northern Rail tay 
Baroda House, New Delhi. 

3. Divisional Railway Marla er, N. Rly, Allahabad. 

4. Senior Divisional Comme cial supreintendent 
N. Idy Allahabad. 

... Respondents 

5. 	Oricinal Application r 
0-- 

3B, of 1993 

	

1. 	Fazal Karim. -10 Mchd. 
House no. 104/241 Rpos 

	

2, 	Ajay Kashyap, S/0 P.S. 
Avenue, Railway Colony  

adim, R/o Village Chak 
Office 3.P.O. Distt A 

ashyap, R/o 65 J.K. F 
mith Road, Allahabad. 

ye, 
lahabad. 

urth 

Applica is 

Versus 

1. jnion of India, throug 
Railway, Railway Board 

2. Chief Commercial Super 
House, New Delhi. 

3. Divisional Railway man 
Allahabad. 

4. Senior Divisional CoJim 
Northern Railway Nawab 

3eneral Manager, EDIt 
erode House N. Delhi. 

ern 

tendent, N. Rly Berod 

er, Northern Railway 

cial Superintendent. 
usuf Road Allahabad. 

.... Respondents.  

	

6. 	Original Application no. 32 of 1993 

	

1. 	Qamrul 1-ksan, A/a 29 	S/0 Late Sri S.N. Ha 
Ric 121Dariyabad, Jogighat, Allahabad. 

Applicat 

Nersus 

an, 

1. jnion of India through 
Board Baroda House New 

2. Chief Commercial super' 
House, Nev Delhi. 

3enral ;:,anager N. Rly, idly 
Delhi. 

itendent, N. Rly Baroda, 



.... Respondents 

	

8. 	Original Application -no. 1534 of 1992 

	

1. 	SkIram Nc3rain Singh, s/o R.N. Singh, Rio Will E. Post 
JGnauli, Distt. Baksur, Bihar. 

-t- 

/1 4  /1 

3. Divisional Railway Manager, Northern Railway, 
Nawab Yuai Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern Railway Allahabad. 

Resp,,ndetts 

7. 	Original A pplication no. 1782 cf 1992 

1. 	Vinod KUmar Sharma, 	Shri Chabi Lal, R/o 17/A 
Lahia Marg o  Allahabad. 

AHplicant 

Versus 

1. The Union ofIndia through `the _Chairman, Railway 
Board, New Delhi. 

2. The -general manager N. Rly Baroda House, New Delhi . 

3. Thy blvisional Railway MariaT,r N. Rly Allahbed 

2. Ravindia Tripathi S/0 Sri S.C. Tripathi, R/o 
Vill. Dharampur Ghurwa, Tehsil Aphoolpur Allahabad. 

3. Ram Bharat, s/o ,Ardhari Lal, R/o Deogalpur, Post 
Ma 	Mau Aima Distt. 

... Applicant 

--+ 

• • • 

Versus 

1. Union of India, through 
Rafi ::,arg, New Delhi. 

Secretary Railwsy Board, 

2. 3eneralManager, Northern Railv,ay, Railway Bhawan 
(Baroda Houma} New Delhi. 

5 



3. Chief Commercial superintendent. N. Rly R6 .  15hawan 

(Baro a House) New Delhi. 

4. Divis oral Railv.ay ivlianager, Northern Rail ay, 
D.R.M Office Nawab!Yusuf Road,, Allahabad. 

	

• 	Senio Divisional Commercial Superintenden , N. Rly 
D.R.M Office, Alle."abad. 

Respo dents 

9. 	Oriel al Application no.352 of 1992 

:1. 	Rajen•ra Prasad Pandey, sic Sri 3.P. Pancie 
R/o X 11 Nanhoopur, P.O. pahara, Distt. zap ur 

      

- Applic0nt  

   

   

  

 

Versus 

     

     

1. Thenion of India through general Manager, N. ly 
New elhi.  

2. 	-The ivisional Rai2way  r,anager, N. illy Al aliat-ao. 

	

. 	Seni•r Divisional Comercial Sundt. N. 
ufii e Allahabdd. -  

Respo dents 

10. Original Application no. 4-50 of 1994. 

1. Rai,-ndra Kumar, sib Sri F.N. Jaisay.al, R/ 225 
Gan hi Nagar, Mutthiganj, Distt. Allahaba..  

2. Ramesh Chand, S/0 Sri Late Hari Lal, R/o 19/216 
Luk r Gonj, Distt. Aljastibad. 

Appli •ants 

Versus  

1. The Jnion of India through The General m 
N. ly i3aroda House, New Delhi. 

2. Div sional Rai l'vay NA,,analer, N. hly Allah bad. 

        

3. 	senior Divisional Commervial superinten ent, 
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lahabad. 

... Respond its 

11. Orig  nal Application no. 400 of 1994 

1. Ram iranjan Singh, A/a 38 Yrs, 3/c Sri R. 	Singh 
R/o 83—Alopibagh, Allahabad. 

2. Km. hashi Srivastava, A/A 26 Yrs, D/o Sr'V.N. 
sriv stava, R/o 1 Dhinghwas Khothi, Alopimagh, 
Alla abad. 

3. Dine • h Kumar, A/a 	Yrs, Sko Sri G.S. La Srivastava 
R/o 'llage 8 post sindhora, Distt. Mirza. ur. 

Applic nts 

Vers us 

1. 	Unio Of India, thr)ugh General ::,anao-r, 
Rail ay, Railway Bard, Baroda House. N. 

orthern 
lhi 

2. Chie 
"ew 

Personnel Officer, N. Rly, Baroda Huse. 
e lhi. 

3. Divisional Railway Manager, Northern Rail 'ay, Nawab 
Yusuf Road, Allahabad. 

4. Seni r Divisional Commercial Superintende .t 
N. ly, Allahabad. 

Respon gents. 

12. Orig nal Application no. 399 of 1994 

1. 	Kadin Ahmad, S/0 Si Abdul 3hafoor Khan, 	a 30 Yrs 
R/o 182/K/I, A.D.A. 0olcny ajr -)opur Allah bad. 

2. Brij sh Prasad, S/c Sli Narain Prasad, Al 
93-‹atiyara hoadm Alopibaqh A ila:.aoa 

3. Kam eth Singh, 6/o Sri R. .m Bali sinoh, 
R/c 129 klopibaoh, Allahabad. 

4. Rajesh Kumar, S/o Narain Prasad, a/a 28 Y 
544 Colonelganj, Allahabad. 

5. Aru Kant srivastva, s/e sr i M.P. Srivas eve, 
a/a 3'3 Yrs R/o Aza Square, -Li_mbagh, Alla abed. 

6. Km. Vibha sarswat, D/o S.H. 3arswat, a/a 
R/o 133—BC, Leader Road, Railway Colony A 

7. Km. Abha Sarswat, D/o S.R. sarswat, a/a 2 Yrs 

/ 

26 Yrs, 

37 Yrs, 

s, R/o 

2 Yrs 
lanabad. 

N. Ely, 
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R/o 133 C, i ead Road, Rai :.way Colony, Allahabad. 

Ravi Sankar Srivastava, s/o Sri Prem Kumar, 

• A,  a 26 Yrs, R/ ) 130—C/51—L .T-ajroup—pur, 
Allana'ad. 

Applican s 

versus 

1. inion f India through General Managi=r, N. 
Railwa Board, Baroda House, New Delhi. 

2. Chief 'ersonnel Officer, N. Rly Baroda Hous 
De hi. 

3. 	Divisi anal Railway 14na:er, N. Rly, A nab bad. 

Divisional Co mercial Superintendent N. Rly 
usuf Road, Allanabad. 

4. 	senior 

Respond nts 

13. Cri gang 1 Application no. 397 of 1994 

1. Piyush Kumar Dwivedi S/o K.K. Dwivcdi, A/a 

R/050—A ,ladhwapur Allahabad. 

2. R,mesh Saran S/s Hari shnker Lal, A /a 34 rs 

R/o C— 7/273-3, Indian Pr. s,  Colony Jaoatoa 

Varanasi. 

3. Raee Kumar Srivastava, S/0 P.M. Lal, a/a t0 Yrs 
R/0 Cr-63/209—A Chet Piyarie Districl,• var nasi 

4. Amulya Kumar Gupta, 3/c Sri N.K. Gupta, a/a 30 Yrs 
R/o 1 4 furana Katra, Allahabad. 

5. Suren ra Kumar S/o K. Lal a/a 30 Yrs, R/o 1,i 11. & 
post ,alimpur, Distt. Varanasi. 

6. Rakes Behaii Srivastava, S/0 K.B. Srivast-
A/a 2. Yrs, R/o 12 has—Ki—satti, Khuladba 
Allah bad. 

7. Priya Kant srivaEta ,a, S/o Sri A.N. Lal, 	a 3.3 Yrs 

R/o s 1/64-2G Chupe—Pur, Distt. Varanasi. 

8. Frave n Kumar S/o Sri .Prakesh, 4a 28 Yr R/o Shiv 
3/13— —8, Nawalpur Colony, Y,eerapur gasahi e, 
Varan•si. 

9 Yrs 

a , 

0 11 0 Applica is 

Versus 
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1. Union of Ipclia, through General Manager, N. Rly, 
Railway Bdard, Baroda House. New Delhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, NeW Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusui Road, Allahabad. 

4. senior Divisional Commercial Superintendent N. Rly 
Nawab Yusut Road, Allahabad. 

... Respondents. 

14. Original A pplicatior no. 1702 of 93 

1. Rajendra Ptasad , A/a 24 Yrs, S/o sri kdj B&hadur 
Singh, R/o Vill Khapdti, post Khapatia, Distt 
Allah tad. 

2. Dharam pal Singh, A/e 32 Yrs, S/0 L.R. Singh, R/o 
Vi 11. Ghambir Singh Fur (Sawaren) P.O. Aurai, 
Distt. Varanasi. 

3. Mahe0 Prasad, A/a 35 Yrs, s/o sri Ramii Prasad 
R/o Mohalla :arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Ldl, A/a 29 Yrs, S/o Sri Cheddi Ram R/o 
Chandhasi (Khuswaha Basti) Post Chandhasi, 

Mugalsaria. Distt. Varanasi. 

... Applicants 

Versus 

1. Union of India, through General Manager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, rew Delhi. 

3. Djvisional Railway mdnager, . Hly Nawab Yusuf Road , 
Allah&bad. ' 

4. Se nior Dvisional Commercial superintendent, DRM 
Office, Allahabdd. 

liepondents 

15. original A ;_)lication no. 1227 of 1993 

1. 	Lal bahadur S/o sri Jhanna, A/a. 28 Yrs, R/o viii 
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f 	 Bhawarohi, P. P. Sindhaur, D 

ag, 3/0 Sri D 

ahuan, P.O. 

1, S/0 Jhanna 

haur, Distric 

S/0 Jhanna, 

haur, Distt. 

asad, s/o Sr  

& W.O. Barai 

stt. Mirzapur 

A/a 32 Yrs R/o vill. hawaroht. 

'Mirzapur. 

a 30 Yrs, h/o Viii Bha 

irza ur. 

Shvnatn Prasad, A /a 

Distt. Mirza ur 

Singh, A /a 27 Yrs, R/ 

karganj Distt. Varana 

Yrs 

mar, s/o sri anshi Lal a/a 31 Yeras 

285 Ravi Nag r Colony, Near Kali 

rai, Varanas 

0 
i. 

it 

2. Kishoril 

P.O. sin 

3. Eorilal, 

P.O. Sin 

Diflesh 

R/o vii 

5. Ram Sub 

vill Mu 

6. Sunil K 

r/o B.P 

Mughals 

Versus 

1. . Jnion o ]fldia tinroug 
way Boa d Baroda NOUS 

- 2. 	Chief ersonnel Off 

DeA hi . 

3.  

Nawab usuf Road, A 

Divisional Railway W 

4. Senior Divisional Co 

N. Rly Na\ao Yusuf 

General Manager, N. R jRail
-

. New Delhi 

N. Rly Waroda House, New 

aHer, Northern Railwa 

lahabad. 

ercial superintendent 
oad, Allahabad. 

Responde is 

16. Origin :1 Application no. 873 of 1993 

1. Santos Kumar Dwive 

R/o Vill & Post sin Nora, District Mirzapu 

S/0 Late Sri R.M. Dw 

N. singh, r/o Vi 11 Sul 
2. Randhir 	

s/o t. au. P.O. akhmetd ur Dis 

3. Viren ra singh, s/o 

Post ampurphamave 

4. Jiten ra Bahadur Si 
vill .:nd Fost Rampa 

jai singh, s/ 

Dhamava, His 
Ku.71ar singh,s o 	

:,,ahesh Singh a/a 22 Years 

11 E post Ram ur, Dhamava, Distt. Al ahabad. 

i S. singh , r/o Viii 
itt. Allahabad. 

h, s/o sri A.Singh, r, o 

Dhamava, His 	Allah bad. 

B.R. Singh, r/o vill 	post 

t Allahabad. 

vedi 

anpur, 

ampur 

H. Bahadur, r/o viii hadpur, 
7. 	Bodha singh, s/o 

• --Iv 

5. Ran V 

A6mpu 

6. Vinay 

r/o v 



8 10  8 

post Bhitaura Distt. Fatehpur..__ 

8. ram Kripal Singh s/o sri A . Singh, Rio Vili sahima 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rajendra Singh, sic sri 	Singh, rio 
Badi Madari, Fc•st siswan, Distt. Allahabad. 

10. Ragnvendr_a_Pratz-p Singh, sio Sri V.Singh r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o viii Jathi i:ost 
Mahiddinpur, Distt. Allahabad. 

12. liardwar, s/o Ham Singh, r/c vill and post Kaunia 
Distt. Azamoarh. 

13. Ajai Kumar Srivastava, 3/0 sri (Late) Saheb Lai. 
Srivastava, 	Vill E. post Sindthora, Hitt. 
Mirxa -ur. 

14. Anant F athak, sio S.N. Pathak, r/o 13-24 
Karelli Allahabad. 

15. Kunwar Surendra-  Sinch, 5/0 J.B. Singh r/o Vi4], 
Bell Madari, post Siswan, Distt Allahabad. 

16. Ramesh Singh, sio M. Singh, r/o vill and post Rampur I 
Dhamava, Distt A Liahabad. 

17. S.K. Gupta, Sio K.L. Gupta, r/o 4 HE/107 	"agar 
Colony Varanasi. 

18. Hishamuddin, sio sri sahauddin, r/o 537—A 3hanshyam 
Nagar Colony Allahabad. 

... Applicants 

Versus 

1. Union of India, through .3enerel manager, R. Rly 
Railw ay Board, Baroda House, N. Delhi. 

2. Chief - Personnel Ofiicer, rorthern Railway, Baroda 
Hous e , 	w De 1 hi . 

3. Divisional Railway i,;an,-.ger, Northern i'tail•ay, 
Nawab YuSuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern Railway Allahabad. 

Respond(-nts 



01 1 

1', Original 	pplication n 

1. 	;Aahest) Ku ar, S/0 sri H 
urana Ba hrano,  

779 of 1993 

Let, r/c New Lasker 1.ne, 
ad. 

... Applicants 

Versus 

1.- The Wird° of -India thr ugh the—Ge_neral_znar 
northern Railway, Barod.-  House, New Delhi.- 

2. 	The Divisional Railway i
∎anager, Northern R -ilv,ay 

Allahaba' 

S,.ni 	Divisional 
orthern Railvay 

4. The seni r Divisional 
All haba 

5. The sera r Divisional 

mmercial Superintende 
ad. 

rsonal Officer, N. Rl 

ccounts Officer, N. 

... Respondent 

1c ici~ 

12. Origina 

1. samarna 
P.O. Mu 

2. Om prak 
40 r/o 
Mugalsa 

Applcation no 

h Singh s/o sa 
alsarai Distt 

Sharma, S/o 
vi 11 parshura,  
ai, Distt Mug  

746 of 1993 

ik Ram c/o vi 11 Kure Khurd, 

Late Sri puttoo Lal harma 
)ur (sikatia) P.O. 
alasiia. 

Versus 

1. Union o 
Railway Board, Baroda 

India, throe 

2. Chief Personnel Offic 
N. Del • 

3. Divisi nal —ilway Ma 

4. Senior Divisional :Loll 
Allaha ad. 

... Applicants 

h General Manaer N. R Y 
House. "ew Delhi 

r, N. Rly Baroda House 

ager N. lily Allohabad. 

.ercial superintendent, • lily 

Responde 

JAI 
	

Origin ..1 Application 

1. 	Ramesh Chandra, S/0 
Umarganj p.s. Raipur, 
Jaunpur.  

o. 530 of 1993 

i R. ,:aerappr/o viii 
Tehsi Machlishahr, Di trict 



—Or 
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2. Satya prakash, s/c Adhya, a/a 30 yrs r/3 
Rampur sawai, P.O. Rajupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna prasad, s/o srinath r/o Gopalpur, p.c. Rampur 
Tehsil patii, Distt pratapgarh. 

4. Sri Ram Singh s/c sri Murali, a/a 29 yrs r/o 
Vill Behdaul Khurd, P.O. Surwan Misirp UT, 
Tehsil Patti Distt. Pratapgarh. 

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur 
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, s/o sri Murali, I/o vill Behdaul 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

r. 	Giria shankar, s/o sri ChhDte Lai A /a 31 yrs 
r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr 
Distt. jaunpur. 

8. Rajendra Prasad, S/o sri Ram Lal, r/oUmarganj 
P.O. Raipur, lehsil Machlishahr, Distt Jaunpur. 

9. Amrit Lai, S/o Sri n.ath r$c villUmarganj P.O. 
Raipur, Tehsil Machlishahr District Jaunpur. 

10. Hira —al, Spo Sri Ram Lath, r/o vill Umarganj, P.O. 
Raipur, Tehsil Machlishahr, pistt. Jaunpur. 

... Applicants 

Versus 

1. Union of India through General Manager, Northern 
Railway -.(ailway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, l'ew Delhi. 

3. Diviiional Railway anager, N. Rly Nawab Yusuf 
Rood AlLhad. 

4, 	Senir Divisional Commercial; superintendent, N.Rly 
Allahaoad. 

... Respondents 

'10. Original Application no. 479 of 1993 

Shiv Shanker, S/0 Rom: Lakhun 
Tost 3a0ra Distt . irat,garh 

, r/c; vill Dehd ul Khurd 

Hari sh nker, s/o sri Chottey Lal, r/o vill Banvirpur 
post Ra ur, Distt Jaunpur. 

Ram.Bah dur, s/o si_ mohan 	rjo Purahi Bardahi 
Bazar, post mukundasaganj, lehsil patti, Distt. 
Pratapgarh. 
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4.  

5.  

6.  

7.  

8.  

9.  

10.  

1.  

2.  

4. 

Ram Astir 
V,isirpu 

Vibha S 
Eanvee r 

anker, 3/0 si Chottey Lal rjo vill 
ur, Post 11.:mpvr Distt Jaunpur. 

ewan, s/o 
sri Kandhai. r/o vill Sawa 

ai Bika, 	
Jaunpur. 

Y 5/0 sri Ran Adhar, r/o village 
s ,chap 

Post Suvansa, Tehsi 	
Ditt platapgarh. 

l  

Ranpur 

... AP lic a 

of India throA
New Delhi. Batoda House  

perosnnal officer, Northern Railway Baroda 

New Delhi. 

Vers s h. General 1!,anager, N. hly Railwa) 

ional Rai lti.ay 
Alla abad. 

I or here. Railv4ay k llahabad. 
Senior Divisional Commercial superintendent 

Respc dents 

2t. Ori inal Apt-s.licaton no. .416 of 199
3  

1.   

2. Ra.,esh, S/0 sri 	
no vill & P.0• •F • rshufamp ur 

3. As .ok Kumar Panjt■
y, s/o sri Balmiky pan ey r/o 

4. P 
em Kumar Srivastava, s/o sri S.•. Sr 

Kishan sinah,.s/o sri Ram Nagina 	
r o 

:.l}ard Colony Qr. no. 702-0, 	
galsarai, Distt. 

Va anasi. 

si •tian post ,11gals.arai, Distt. Varanas 

Si •tian, Parshurampur, P.O. Mugalsarai Alina,?ar 

Distt. N.Lranasi. 

r o Loco Colony 	
no. 128—K Mugalsar vastava, Distt 

V ranasi. 	
ha, s/o sri Deep Narai Lal, 

o Ha 	

istt. 
5. D lip Kumar Sin  nur Colony Qr. no: 694—A ;:iugals rai, D 

V- ranasi. 

Ram Khc 
Post sa 

Ram Da 
puB Kh 

Rash_ 
post R 

Lalji, 
Madhup 

Shesh 
Silau 

hadur, sic 
sri RL:m Abhilash, r/p vi 

ragrai, post savnasa, Distt. Pratapg 

kel, 3/0 	
Chottey Lal, r; o Danvee pur, 

mpur Distt. -aunur. 
r, A/o vill Mcerpur, ost 

spo sri roataphe 
r, Bistt. Jaunpur. 

path, s/o sri V.ata 
Saran , r/p vill & post 

hi, Distt. Pr.ta,garh. 

1 
rh. 

jnic 
Boar 

Chic 
Hptis 

Manager, Northern Rai way 

... Applicants  

\L  
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Vers us 

1. inion of India through Gener41 Manager, N. 
Railv%ay Board, Baroda House, New D,lhi. 

2. Chief Fersormel Officer, Northern Railw0Y, 
House, N w Delhi. 

Rly 

Baroda 

3. Divisional Railway Manager 
Allahabad. 	

, Northern Railvay 

4. 
srtior Divisional Commercial superintendent, Northern 
Railway, Nawab Yusuf Road, Allahabad. 

... Respondents 

21, Original Application no. 1006 of 1992 

1. 	
Santosh Kumar s/o sri B.G.S4rma, r/o 146— Loco 
colony Al4arh. 

... Applicant 

Versus 

1. 
Union of India thrauah the eneral ManLger, V. Rly 
3aroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly Allanabad. 

3• 	Senior 	
comrLercial superintendent, N. RIy Allahabad. 

Respondents 

urqdr,-1 	1.q:lic,,tion no. 1303/92 

1. _;ushdl Kuir Fandey, :3/c Ft.R.N. k'and0Y, 
60 Bhc,ndra sition Rd. jauhpur. 

2. Si,, SyDti Saxena, 	Sri H. Saxena, 99/3u3, sisaau Sadha Chaaraha, Kb.npur. 

Versus 

1. 
union of India through General ;:anager, N. Hly 
BarodG Hous, New DcJ-hi. 

2. 
The Divisional Railway Manaer, Northern liailv..cy 
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Allahabad. 

3. 	The s(nicr ;ivisiunal,ommefcial Supdt. N. R1 
DRM Office: Allahabad. 

24. Origir.a Application no. 1715/92 

   

    

1. Indu Pr bha pander, v,/o sri S.N. Pandey, r/o 
94/1A 3..11E Bazar Tiliarganj. ialahaba. 

2. smt. , 	17:. nj7;, ';;//le Sri 0.P Mishra, r/o 
62. Bba dari Staiion RHad, Jaunpur. 

.. . Applica nt 

Versus 

1. Union o India througt1 •:3eneral Manager, N. R 
Borada ouse, New Delhi. 

2. Divisio al Railway Manager, N. Rly A liailaba 

3. Senior 
Office 

Divisional Co-dilercial supdt. N. -ray D 
Allahabad. • 

2c-  Origin 1 Application no. 13,3/93 

1. Kripa b hankar, S/0 61- . V. Nath, Vi 11 Mata—ka—pura 
P.O. R m Nagar 	 Allahabad 

2. Umesh( hendra, s/o Sri 	Prasad, R/o Vill ikaii 
P.O. B 	Hitar,' Distt. 

Vel:SUS 

1. Union •f India through General Manager 
Baroda House. New -Delhi. 

2. Divisi nal Railway M:nager, N. Rly, Allaheb 

Sr. Di isional Comme,tcial superintendent, N Rly 
DIV, Of ice Allababa6 



26. Ori ginal 	cation no. 514/93 

1. Sri Krishna i•and Pathak, S/0 Sri T. Pathak, r/o 
vill. Amaon, P.O. Sahibganj, Distt. Varanasi 

2. Subit De, s/o S.K. De, r/o Uma Kutir, Station 
Road, Jaunpur. 

... Applicant 

Versus 

1. Ut ion of :India through General Manager N. Rly 
3aroda 1--Iouse, ,  New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad. 

• Sr. Divisional superintendent Commercial N. Rly 
DRM Office, Allahabad. 

Respondt:ntat 

44. Original Applicator, no. 777/93 

1. 	satya Frakash Mishra, 5/0 Sri R.S. :,',ishra, R/o 
A/3, 176 Krishna Nagar, Keedoanj, Allahabad. 

App li cont. 

Versus 

I • 
	Union Of India through General Manager, N. Rly 

Baroda House New Delhi. 

2 • 	The Divisional Railway Manager, N. Rly A 11 habad. 

Sr.DivisiOnal Commercial superintendent , 	hlY 
DR.1 Office Allahabad. 

• • • 	1-{e5,01;Cent7,  

2%. 	Original / pplioaicin no. 4.87/3 

1. shaLhi 	 S/o R.A. 	 r/o 
,3hat.wa oast ;;archana, F.S. Korchana, Distt ,-,11ahabad. 
Fresent t■ddress 134— Tula RCM Bagh A 1--hL:a(j. 

2. 1;a:endra prasad :Ahsra, s/o Sr 	D.P. 1.1ishra 
Vi 11 Kasidahan, P7)st Nathalpur , Distt. Varanasi 

j. 	Anc•. ,-)p singh, sic) Sr:f 3.P. 	 Vill. and p.U. 
-1 .6M 	Bhoj pur, F.S. Antoo, Distt. Prata - -,garh. 

Appli cats 

Versus _ . 0 
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I. 	
Jnion of India through 
Barcda H use, New Del 

2. 
Divisional Railway .I1 

ivisinal Comm 
3. scnior 

d. kllahab 

4. Se nior Railway ivisional per 
Allahabad- 

ivisional AGO 
5. snior -A Allahab 

General lainager, 	.1i1. 

ager, N. Rly Allahabad 

cial Superintendent N. Rly 

onnal Officer, Northeu 

Cunts Officer N. hly 

Aesponden S 

2 
	Origin ,1 Application no. 1028/93  
1.  

1. 	
Rajes Kumar TripatkiL, S/0 

 Sri R. lripathi 

R/p 3 A/7/1,. jayantiLDur, Dhumaggang i-416h:, a . 
ApN lican 

Vets 

Ai on of India thr gh 	
neral i;,anaye: N. Jy 

Baroda HOuSe, 	
D( Lhi. 

Divisional Railway manager, N. 
my Allahc,  ad. 

3. 	
senior Divisional Commercial .',onager, N. ly 
DRM. Office Allahabad. 

... Respond • nts 

v. Ori•inal Applicat*Dn no. 124:q93 

1. 	
Shi Prakash Dube , S/o S.D. Dwivedi, r/ Vill. 
Naw•aura (Kakraha P.O. Fatehpur, Distt. rAau. 

... Applic t 

Versus 

ugh General ;;;onager hly  

1. 
Jn on of India t ro 
Ba oda House. Ne Delhi. 

2. 
Di isional Rail•::.anager, N. RlY All habad. 

3. 
Se ior Division.... Commercial Manager, N. Rly 

A lahabad. 
Resp•ndents 



3.1. Original Application no. 1362/92 

1. Pawan Kumar Pandey, s/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South malaka, Allahabad. 

2. Arun Kumar Singh, S/0 Late Sri Ramkant Singh, R/o 
Kaju, Allahabad. 

... Applicant 

Union of 
Saroda House. 

Vers us 

ndia 	through 
New Delhi. 

General. Manager N. Rly 

2. 	Divisional Rtilway Manager, N. Rl: Allahabad. 

a. 	Sr. Divisional Commercial, Superintendent N. Rly 
A llahabad. 

Respondents 

a. Original Application no. 1511/92 

Suresh Kumrr Srivastava, S/o Sri R.K.L. Srivastava r/o 36A/60, Judhv.al, Tilharganj Allahabad. 

... Applicant 

Versus 

1. 	The Union of India through General Manage L., 
Baroda House. New Delhi. 

 

N. Rly 

  

2. Divisional Railway Manager, N. Rly Alla hi,bed.  
3. Sr4 Divisional Commercial Supdt. N. K1y1 	Offi:ce Allahabd. 

... Hes 	ndpnts 

3g. Criginal Ap 

1. Sharda Eabu 

  

lication nc. 1609/92 

S/0 Ghassit Lal, R/o 
65, Nakhas Kona, 

  

2. 1srar Ahmad, s/o 
Allahabad. 

Sri Ahrar Ahma j, 
, r/o 553 Attarsuiya, 

Applicant 

1. 

/7 

 

ve S us 
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34. Original 

1. Vi jai Kul 
Colony c 

2. Suni 1 Ku 
693—B Ha 

3. Narayan 
131-3H, 
Allanaba 

2. Chef C 
N mar Del 

3. aivisio 

4. ;.:sr. Div 

/o 
ad 

Rly 

a House 

abad. 

1. :Inion of India -though aJneral Manager M. Rly 
Al le ha bad. 

2. Divisional Railway ,Mane ;el, 	Rly Allahabad. 

3. Sr. Divis oval Commerc 1 supdt. N. Rly A llah bad. 

... Respondents 

Application n . 1628/92 

ar Sinha, s/o ri D.N. Lal, r/o Hapa 
. no. 694—A M ghalsarai. 

V.N. Lal, R/o cr. no. .ar Sinha, s/0 
ur Colony Mug 

Litt Dubey, S/ 
irst Avenue, 

Late Sri K.D, Dubey, 
ailway Colonyl, Smith R 

... Applicants 

Versus 

1. 	Union of India, thrcu 
Baroda ouse. New Del 

mmercial supe 
i. 

al Railv y M 

sional Conmer 

General Manager, N. 

ntendent, N. Rly Baro 

nger, N. Ely Allahaba 

- 1 supdt. N. Rly All 

... Respondent 

35. Origina Application 

1. MithlEs Kumar ..snr 
r/p 41 	Baghambari 

2. Sharad hyani, s/o La 
0/o 3.P. Dhayani, pr 
Nehru oad, Allahab6  

3. Ramji \,erma, S/o Sri 
173/B ailway Colony 

. 166-  /92 

s/o Sri 	Vishra 
ad, Tilak Nagar, Allah bad, 

e Sri G.P. Dhayani, r/ 
ag Sangit Samiti, 12 s Kamla 

verma r/o House ro. 
o. 1 subedarganj, Allahabad. 

s 
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Versus 
	

S 

1. 	jnion of -India through :-.3ene-ral Manager, N. Fay 
Baroda IT'use, New Delhi. 

Thief Ca- nercial Superintendent, N. Rly Baroda 
house New 

 

,,aneger N. Rly AllahaLc.d. 3. 	Divisional 

  

4„ 	Sr. DivisiOnal Co:rapercial Supdt. N. Rly Allohabad. 

.:espondents. 

3. Original Application no. 1773/92 

1. Vinod Kurrr S/o Sri R.Y. Ram, r/o C 757, GTB Nagar 
Allahabad. 

2. Virendre KuLar. 5/0 Sri R.S. Rani ii/o 23/E44/C/ 
1003, Allapur, AllzhE.Wad. 

••••11i•.:!7*, 

3anjay Kumar Srivastava, S/o sri m.P. 
r/o 	 Ch,kia, 	GIB Nagar, Allahabad. 

• • • 
	Applicants. 

Vers us 

1. •10i .-.!n of :India through 73ereral ;.:analer, N. lily 
Nev Delhi. 

2. The Divisional Railvay ;.,`,anager, 	Rly Allahabad. 

3. Divisional Coinmi. supdt. Northern Railway 
D V, Office Allahabad. 

Fles t_)ond,nts 

3*. Original A pplication no. 1821P2 

• sudi-dr Kum.r /s/o sri F,riday 	arain south of „Tanta 
Road, 	w Yar, Distt. Patna, Fiesent Address. 
101 Arland Bagh old Baiharana Allahabad. 

... Applicant 

Vers us 
2.1 
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India through ineral Ulanager, N. Rly 
1. Union of 

Baroda House. New Delh 

2. Division 1 Railwa y ;.anger, N.R1y Allaabad. 

3. 
Sr. Divi Tonal Commerc al Supdt.N. ;\ly Allaha •ad. 

4. 
Sr. Divi Total Persons 1 Officer N. Rly Allah bad. 

5. Sr. Divi Tonal _Account,,  Officer, N. Rly Allah bad. 

... Respondent_ 

36. Origina Appliction o. 1622/92 

1. 	Arun Ku .ar, s/o Sri 	P. Srivastava, r/0 101 

Old Bai arana AllahaL 
Apolicant 

Versus 

1. Jnicr f India throng tho General 
manager, N. Rly 

Baroda House. Allah bad. 

2. Divisional Railway 	pager, N. Rly Allahaba II . 

3. 
Sr. Dv sional Gomel ial Supdt. N. Rly. 

Al agar d. 

4. SE. 
Diiisional perso sal Officer, N. i%ly Al ahabad. 

5. 
Sr. Di,isional Accou t Jfficer, N. Rly ,11 habad. 

Responde is 

37. Origi al Applicator no. 1825/92 

1. Viren,ra Pratap Sin h, s/o R. Singh, R/o M rahan, 

post .hikarganj, Di tt. Varanasi. 

2. Viren ra Bahadur. Si qh, 	sli h.B. Singh R/o 
Vill -rempur, Fost hakia Distt. Varanasi 

3. Mohan Frasad, S/0 5 i Lelji , Rio Vill mura an, 

Shikaraanj, Distt. aranasi. 

4. Brij Raj Yadcv, s/o Sri B.R. Yadav, R/o Vill 
JrMa an, post Shika ganj, Distt. Varanasi. 

5. Kris era Mnrari, Sin h, S/0 Sri R. l':Airat, /o 

vill 	
han, pos Shikarganj, Distt. Varanasi. 

6. Sure idra ratap Si gh, S/0 Sri R.B. Singh R/o 
Prem,:urPost chakia Distt. Varanasi. 
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Vers us 

1. 	 througn oeneral i.;.anE:ler, td. Rly 
baroda i-louse New Delhic 

.;o:-:-Imercial superintendent, 	T-ily 
Delhi. 

3. Divisional Railway 1..',anager, N. 7.ily Allababad. 

4. Sr. Divisior_al Commercial Superintendent , 
Rly, Al la haba d. 

• • • Respondents 

Applicati Dr) no. 1231/c.42 

.4 . 	Alok 	 f:/o 	. Si nha , 
Bairahana, Allatiabad• 

	 r/o 

2 * 	Ajtii Srivastava, s/o ar urn pre.kac.ri, r/o "d6/5l 
1-Danda 1*-qtawapur, 1-117.7.-1atgany. 	ilahabz.d. 

• • • 

\fez s ns 

1. union of India through:leneral 	N. Rly 
5arcda Hous;,.., New D- lhi. 

2. Divisional Rai lway :,1anager, N. Rly Alla ha baci. 

3. Sr. Divisional Commercial Supdt. N. Rly 	llahabad. 

... Res pcnd nts 

44. Original Application no. 383/92 

1. 	Shwe tank Verma, /o 3Ti 13.P Verma, r/o 25, Ghas kl 
Satti , Khuldabad. Allahabad. 

.. Applicant 

versus 

1.. 	ni 	of inida through ;1;,-..nt-?rail f...ana:ler N. hly 
HOU ;e, NEW 

Jeri ,:r6 1 	, N. illy, Rai Dway Rhawar. ( Baroda 
, 	w 

‘)/ct.:\- 	-- 2_3 
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C•mmercial 	N. Rly, Rail Bhawan, 
*;Baroda House, New Delhi. 

4. 	:divisional Railway•er, N. Rly, DRM Cffi e 
Allaha•ad. 

Sr. Divisional Commercial Supdt. N. 	All habad. 

Responde 

42, Caloin 1 io 1-::cati or -lc). 643/94 

1. 	Shiv =yal pandey, 	Late sri Pt. Krishan Pandey 
r/o B1 ck no.27/10, 1Filbour Colony, Naini 	habad. 

AppliCC 11 

Versus  

1. The 'in on of Inida throAgh General Manager, N. 
1.2,3r(-.)da House, New Delhi. __-- 

2. Divisional Railway Manager, 	y, 	 d. 

3. sr. Divis lona 1-  Commercial t,:,anager, N. Rly 
	lahaoad, 

kepsonden s 

„ 	i gin 1 App lic,:tion no . -61/94 

1. 	Santos Kumar Sinha, .s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vii 1 Kanharpur, p.3. Khardan, Distt. Va anasi. 

Ap p li can 

Versus 

1. Union •f India through 3eneral Manager, N. 
Baroda House, New De-.hi. 

2. Chief 
New D 

ornmercial Supdt. N. illy Baroda House 
i. 

  

3. Divisional Railway Menager, N. Rly, Allahaz id. 

4. Sr. Divisional Comme.:cial Supdt. DRM Office 
Alla ha bad. 

Respond nts 

24 

• • • 

• • • 



p0 
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1 Applicctd on 

  

Anand .ingh, s/o SI 
Colony Allahabad. 

Raj Ku ier singh, s/i) 
ra, Allahabclid 

3. pr Kash sinoh, 
lla he bad. 

4. Santos Kumar singh  
Marg 13aha Lad, 

S.K. s nqh, Sio.B. 
Colony, Allahaba d.  

6. `Jmesh ratap 
Princi 

7. :7 --;unil Kumar Singh, 
Gujar a post Braga 

B. 	. Anil I u•;-iar 3in7A), S 
:jura, post r.jra,r.a 

9. Cha-nd- n-  Adhikari, 
695-B Loco Colony 

10. 3u0,i1 Kumar Barua, 
Naar AllE.-habad. 

11. ajai Kumar srivast 
r/O 1.2 Balua Ghat, 

12. ;,'1ukes Kumar srivs 
R/0 1'8 matiyara Ro 

pal P.B. inte 

• 394/93 

S.L. Singh, r/o 524. A, Ira.Lic 

Sri M. Dayal Singh, r/ 

Singh, r/ 

Sri K.?. Singh, Re t 
College. pratapg.-Jrh. 

o Sri J.E. Singh, r/o Jill. 
eh, Distt. Pratapga.57 

Sri E.P. Singh, r/o \i 110 
ha, Distt. Fratai,gax I 

sri. N.M. Acihakari, r o 
liar iab ad. 

Late 
Barua, 	39 R.N. 

3/0 Sri M.D. sinqh, 	5- M.G. 

r/o 13/3 Krel Bag 

va , Sb sri pt 	L __• _ 0 _ 
Alla habad. 

ava, s/o Sri U.S. Sr:tv stava, 
d, Allahabac. 

S td V ci  

• • • Applica 

  

vefs 

1. unon of India, th 
rled lv y Bo&, Earo 

2. Ch:lef Personnal Oft 
New hi. 

3.  
3. 	Divisional Railwa y 

Joh General MandOer, N Fay 
House. New Delhi. 

cer, N. Rly Baroday 

arler, N. Rly Allahab d. 

4, 	Sri. Divisional Ooi.,ercial Supdt., N. Rly 
A 11 habad. 

7:Aespond nts 

4. Orig nal Applicati 

L. 	J4arnji, S/o Late S 

Allahabad. 

no. 633/92 

LalaRam, r/o 61A/1 Te iaroanj, 

April ant 

2 3 
• • • 

S\  



5. Mohd. K 
P.O. Ka 

leem, 6/o sri 
.ehti Distt. A 

Di lip K mar, s/o Sri 
Road, Lines, Al 
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1. jnion of 
Beroda H 

2. The Di vi 

3. Sr.. Divi  

Versus 

India, throuo 
use, hew Del 

Tonal Railway 

Tonal Commerc 

General 7:,ana tor, N.  riLy 

Manager, N. 	A llahabad. 

al supdt. N. Rly Allahabad. 

... Respondents 

Origina Application 

1. Dipak K mar singh, s 
1B/8A hanahambri R 

2. Akhter ,aim Siddique, 
174 New Mehdori Colon 

Km. Sha hi Srilvastava 
r/o 347 LIG Govindpu 

ratap singh, 
nd Kamaniya, 
d. 

706/92 

Sri (Late) B. Sinai, 
Allapur, Allahabad. 

/o sri N.U. Sidoique, r/o 
Allahabad. 

mitUddin, r/o Viii patulki, 
lahabad. 

.p. .srivastava, R/o 9 Elgin 
habdd. 

D/0 Sri L.N. Srivastava, 
Colony, Allahabad. 

/o Sri Ram Nesh singh, r/o 
.0. Khutj P.S. Khera, 3istt. 

• • • Applicant 

Versus 

1. Union •f India thro_, 	Secretory, Railway Board, 
Safi M rg, New Delhi. 

2. Genera Manager, N. 	y Railway Bhawan, (Baroc,  

House) "ew Delhi. 

3. Chief Immmercial Sur. N. Rly Railway Bhawar 
(Barod House) Allah- ad. 

6. suresh 
Vill Ch 
Alld hab 

4. Divisi nal_Railway M 

5. Sr. Di isional Comme 
Office Allahabad. 

ager, N. Rly, Allahabad. 

ial supdt. N. 'lily, D1-1.1 

Aesponden4,, 

47. Origin AplicatioH no. 648/92 

;1\—  Zf 
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1. ham 	 Sio Mewa 	o 71 A Dale Allapur 
Allahabad. 

Vers us 

.1. 	.:nion of India through ',";,.neral 	naaer 	Rly 
Baroda House, New Delhi. 

2. Divisional Railway L.-.a 	N, 1,1y Allanduad. 

3. senior Divisional Commercial lupdt. N. ;11y Alla baba 

. Res pondc-nts 

49. Original A pplication no. 731 92 

1. i'.4j Kumar . .ishra, Sio Sri K.K. 	 r/p 
26/10, shiv 	 RhaNan, Allahabad. A 

2. Frank ..ionard ::;enesse, S/0 54 
94/;7, Old :.'iumfordgani, ,Allahabad. 

Ap li cant.. 

Versus 

1. jnion of India, th ''ough Jenelra 1 Llanaoe r, 	Fly 
Rail 3h-avan, 3arodo house, New Delhi. 

2. Divisional Railway :,:anager, N. lily DRM ..)f! ...i 
All: nabrDo. 

3. senior Divisional (;ommercial Sapdt., DRM 
Yusuf Road, Allahc,bar_.:. 

Respondents 

49. Original' A pplication n:). 736/92 

1. 	Prakash Chandra, ijankey, 5/0 	Fanciey,r/o 
Vill 8 PDSt Dubawal, Distt. 

Noplicant 

Vers us 

1. 	jnior. o f India, thro.Lh 3scretary- , Railw6y :;oard, 
N ew  De 

 eneral 

 

L • 	 :.',anager, N. illy Railway Ehawan (baroda 
House) New :2;elhi. 

2_7 
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3. Chief Commercial Supdt. N. •51yRailway Boar 
New D-11-1i. 

4. Divis oral 	V,anaGer, No. Rly R. Of ice 
Alla.auad. 

3. 	c;r. ivisimai_Comircial -supdt: N. Rly, 	; 
Alla abad. 

... Respond nts 

60. Crig nal Application no. 380/92 

1. 	Gula 	S/c hay: Laur, r/o vi ii. Sena ,u , 
senapur, Dist. Jaunui. 

Applic 

Vers - s- 

1. Unit of India thro_di General 
Lard 'a House. iew Delhi. 

2. 1:.,hal Railway ':,anader, N. 	ly, Alich bad. 

Sr, ivisional Cc 	 supdt. 1%. Aly, RM 
olii e, 

liespond 

51. Crig nal Applicetin no. 961/92 

1. 	Durg sh 	:4ishra, 3/0 Sri C.F. .°Ishra R/o 
433 KL Kydganj, Al:ahabad. 

Per eshwar prasad Trivedi, sio STA_ R.K. Tiivedi 
r/o 116—A Bahadurganj, Thakur Din Ka Hatha, 
Distt. A llahabac. . 

3. nra prasad Mishra, s/c Sri K.P. Mishra, r/o 
577 A Nai Basti, Nta Nagar, Distt. Alla abaci. 

Applic nt. 

Versas 
1. Uni n of India thr:uah General Manacter, N. 	ly 

Bar•da House, Hew peihi. 

2. Chi .f Commercial Sapjt.,N. Rly Beroda Ho se, New 
DR1 

3. Div sional hailwa ' ::ianager, N. Rly Allah bad. 

4. Senor Divisional :omiercial Supdt. 	ffice, 

N. ly ialahabad . ponde is • . • Re 
2_8 
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6riginal 	6ti L); pc). 36V92 

DineSh i.rasad .1- andey, sic Sri R.N. PanCey, r/o 
vi 11. 3elv:an, P.O. rahara, 

Ap 

Versus 

1 

	

0 
	 jnion of India through - neral ::,anager 

New Delni. 

Divisional Railway nana ler, 1}o. ply 

	

3. 	sr. Divisional 	 s.lii)cit. N. 	,-,11ahabad. 

• • • ReF.pondents 

a 

5g. Orginal Application no. 12013/92 

1. Krishna Lal s/o Sri 	sahai, do 12/14 
G.G.I.C. Conp our.d, i,,11anabad. 

2. thendra sir:gh s/o sri 	Singh, r/o 2/45, Rama Nand 
i.ear,  :,atiyara Road, Allapul- , Allahabad. 

3. HE,ri Shanker 	s/o Sri Earn 	Singh, r/o 
2/45, i-tarn Nand i.,.agar, ;;:atiyara Road, p,llahabad. 

4. L:ahadur -Ram, s/o Sri Dal Singer Ram, R/o 
37-42-C, Daohambari Road, Alia;Dur, .411ahabad. 

5. Yogendra Nath,s/O sri Dudh Path, r/o 535, Colonel 
Alla'nabad. 

Ap• iicants. 

`Jers as 

I. 	Union Of :ndia through ,ieneral 
F4aroda House, New Delhi. 

2. Divisinal Railway 	I(orthern 
Allubabad. 

3. sr. Divisional Commercial S.ipdt., N. El'. / Ai heoad. 

- 



/ ' 2-) / '/ ,/ 	/  

54. urigin•1 ApplicJtion 'no.1207/ 92  

1. Suresh Chndra :3upta r  Sio Sri Raja Ram Gupto, 
r/o 2 3, ew Rma pdiding, Leader Road, 

2. 
Perthc sarthi Dobdari s/o sri It.K. Dobdar, 294, 

pur, llahabad. 
is . 

Versus 

1. Jnion of India thr.'„kDh •-i;eneral 1,',ona:er, I . Fay, 

Barod House, 

2. 
Divis onal Railway_14anacler, N. L,ly Allahabad

,  

3. Sr. D visional Comir,rdial sa ..)dt. N. Rly Allahabad. 

rtespor.dc 

5.14. urigianal A pplicat' on no. 1345/92 

1. Kris' anaKant Srivas tava, 3/0 sri (Late) 	
Lal 

Sriv-stava, r/o Piano NanO Nagar, Bharc.lwaj Puram 
Allaabad. 

2. 	
smt. Js ha rani srivoslarira, y;/o Sri D.C. Srivastava 
r/o 204 Kydganj, Allahabad. 

Ra:e h Srivastava, 3/0 s i Kripa shankar, r/o 
72— /2, :::atiara Read, Bharadwaj Puram, A_lahabad. 

(.3han shyam Singh, i/o 3ri 3 H. Singh, R/o viii Narayal 

npur , post shivgarh, Distt. Allahabad. 

5„ 	Brijesh Kumar,Pan 	Slo sri S.K. FandeY, 

r/o 46, 1(.1ncha Rd 	PraSad t  ;:f3iviya 	gar, 

Allahabad. 
Applicants 

Versus 

1. Jni rn of India ;,14,0_Igh .general u,ana ,-_-  der, 	Rly 

Par•da House, New l pelhi. 

2. Dive sional Rai 	:‘,',ana3er, N. Rly, All habad, 

3. 
sr, Divisional COrnercial su..)dt. N. Rly, Allahatad. 

  

Respondents 

   

-36 
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Original 1 , p1ication no. 134 /92 

1. 	Vinod Kumar Srivastava, s/o Sri R.P Srivastava, 
r/o 751, :uir Road, Rajapur, AllanaLad. 

Applicant 

Versus 

1. jni•-)n of 	through General ;lanaaer, E. illy 
Earoda 	 el."! 	lhi. 

2. Divisi 	Railway manager, 	• Rly, A ilahabad. 

• 	Sr. Di vid onal (Commercial Su 
	 : na 3ad. 

57. 

.i- • 

_., )lir-,aton no. 123,0/92 

s/o Sri S.H. 
agai , 	 Cc,- 1:-Am, A 1.1.6'naLc. 

	

2. 	Dheerendra 	saxena, s/c Sri Decna hath 
F/o =46-21-47 Raman :Ka pure 	-sulem Saral„,,Ilahabad 

... Applicants 

Vers as 

	

1. 	Jni 	-india through General Manager, N. 1.1y 
'riouse, New Dclhi. 

• DivisiOnal Railoay Manager, N. idy Allehabad. 

	

3. 	Sr. Dig. isioncl Commercial superintendent, t".. Rly 
Ailanabad. 

ilespondents 

jriainallac t 	439/92 

1. Prem Sik!nker, 	 G. 5h 
panda, Him 16 t:j ar1C1 	!--16 ba 

nker, r/o 7`,6/31 

  

2. Ken-  ;es hv, _,r i ath 	s/c 	i Ram 1s1— :siria 
Lucknou. 

APiAiCant, 

Vers us 

EI ni on of India throgh •jiener 1 i;.anaoer.  
alodd House. Andhaad. 

2. 	ivisi Oral Railway 	 Rly, Allanabad. 

1. 



y 1. 	Jnl on of ndia thro h 	!.•,anaoer, N. 
Baroda House, New De_hi. 

3. 	Sr. Di isional Corrne cf,al supdt. 	lily All he-bad . 

Responden s 

510. Origin :1 Application inc. 647/92 

1. 	Varun umar shulda, 1/o Sri :3.F. Shuki 
79 A nhazpur Beni Ka Hata, AlLhabad. 

Applicant 

Vers us 

	

2. 	DiVisional Rai lway :'.anac.7) er, N. Rly, Allabab 

	

3. 	r. Divisional Conr.lercial $,updt. N. F,ly 
Al lab; bad. 

... Respondents 

69., Drigi al Application no. 4'34/9% 

1. 	Sures Kuiar s/o sri rulsi Ram r/o 25, Luka Ganj, 
Allah bad. 

.4 :- -lican 

Versus 

1. n of :nida through .;_;eneral Manager, N. Illy 
Earod House, New D - lhi, 

2. The D visional Railif■ay Manager, N. Rly, Al &habad. 

The s nior Divisonai Cc- nmercial Supdt. N. T. ly 
Allah•bad. 

4. 	Sr. D visional Perscnnel Dfficer, N. Rly, llahabad. 

Sr D visional AcoJnts Officer, N. Rly Al ahaoad. 

• Resionde is 

Origi al ApplicatiDn no. 495/92 

1. 	Ranjn Kant Patel, Vo Sri Chandra Shekbar Rio 
2, Rata isJand Nagar, Allapur, Allahaba. 

• Applica 



1/ 32 // 

Versus R •- 

1. Jnion of Indic throgb the Geirielal 	 N..Rly 
;,„rod- ouse, New Delhi. 

2. ;.tanager, I.. nly 

3. Seniro Divisional Commercial Supdt. N. Illy Allahabad. 

4. Sr. Divisiohal Peisoinel Officer, I,. ?ay ,ill ahu ad. 

	

• 
	 2ivisional _ccoints Officer, 	Hly 

Re5p01::;?. 

6/. C..1- i7,1:-,L1 Alizatioh no. 513/.7;2 

	

1. 	Prabha shankar Yadav, 3/0 Srj R.P. Yadav, r/o 
10 Thron hill 7;oad, Allahabad. 

Applicar 

`..Tersus 

1. inicn ol :ndia through General 	 Tdy 
Earoda Nouse, Ef-IN Delhi. 

2. Railv.ay ;:,aha=,.cr, N. Rly Allahazad. 

3. 3, r. Divisional Commeercial Sapdt., N. i7.1y Allahatad- 

4. Si. Divisional perosnnei Officer, 	Rly Allahabad. 

	

J. 	DiVisional Account Officer, N. 	Allahabad. 

... Respondents 

Gr
. 
 inal Application no. 5217/92 

Kqlar ;rivaslava, S/o 	V.K. Univast,va, 
r/o 	Cuarter,surc,,-■, 	r:013-3. 

0:,,ndra TOFX,Cy, _3/0 	2,r. izrdeY, r/D 
191/34 	roc,`; 	̂,l la abed. 

3. Pakesh ?rata;., Singh, S/0 sit R.P. 	R/o 
viii c P.O. Kctwa Tehsil ,hul,,L, i. Ott Allahabac. 

4. E:aratji 	S/O 31i G.i. 	r/o 36-3-Ahiyapur 
.2,11c 1-1,2b.A. 

Applicants. 

Versus 
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1. Union of ndia through 
Rail 'f3ha4an, 	Delhi 

2. General 'Aanager, N. hl 

chief C•mme - rcial Sup 
ew Dell i. 

DiVisic al Railway 
Allahab d. 

J . 
	Senior iiviional Comm 

6. 	Statibn Supdt. N. Rly 

Secretory, Railway Board 

'iaroda House, New Delhi. 

. N..Ftly 3aroda House, 

reit N. 1:04, lit-L Office, 

rdial Supdt. N. Rly Aliahabad. 

Allahabad. 

Responcien7, 

. 632/92 

.K. :rivasteva, r/o 328 
eme, Bharedwajpuram, 

6A0  :-;rielina 

1. 	1:,alaya 
Baghamb 
Allahab 

Applicati on 

ant, 	Sri 
ri Housin 
d. 

Applicant 

Versus 

1. Union f India, thro h 7,Eneral anager, N . Rly 
New Delhi. 

2. Divisional Railway : -nager, N. Rly, 

3. senior ivisional Co,inercial Supdt. N. Rly Allahabad. 

000 Respondents 

1 Application 	476/92 

Srivas ava, -)/o Sri Lakshm:Rn Frasad 
eva, r/o 155 ia.lambari Gr ih 1•ireman Yojna, 

A.lahabad 

... Applicant 

Versus 

1. 	Union if India throe 
liaroda House, hew De 

2. Divisi 

3. Sr, Di 

4. SI• Di 

5. Sr. 

nal Railway 

isional Came 

'isional pemn 

visional ;c 

h General 1,;anager, I.. Railway 
hi. 

,!aer, N. 	Allahabad. 

cial Supdt., N. Rly Alahabad. 

el Officer, N. 

ants Officer, N. i.ly Allahabad. 
000 Fgsi..ondents 

64. urd.O.n 

• 
	Shashi 

sris 
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64, GricJin61 Applicat3or 	477/92 

1. 	Aran Ku: i:rs  3/0 ski 7.4an Tirana, r/o 42, ba 
Baugh, ,llahabad. 

• • Applica 

ve rsic.  

1. 	Uni:n cf India thrcJgh General ;,;onager, 
Baroda !-souse . New Delhi. 

Divicio. 41 R6divay 	 :11y All C L 

sr. Divisional Commc:cial Supdt. N. Rly 

4. Sr. Divicional P erosnnel officer, L. Rly Al 	a, 

5. Sr. Divisional Accounts . Officer, N. Rly ;,11 	. 

Responckr 

6(7. Original Application ro. 221/93 

1. jpindra Singh, Sic ;Sri G. Singh, r/o Tajodr P 
Sakaldih, P.S. SakaidTh, Distt. Varanasi. 

2. Rajesh i;umar Singh, s/c Sri 	sinqh, //c 
Tajpur post Sakaldhi, 	Sakaldih, Distt. 	ranasi. 

0 • • Applicant 

L. • 

• • 

• • • 

Versus 

	

1. 	Union of India throw?, 
Railway Board; Baroda 

c 'et' Commercial 	dt 

	

3. 	Divisional Railway;;ar  

4- • 

General,:Tanager, N. 
°Ilse. New Delhi. 

Rly 13,,roda 	ew Delhi 

t_ 	, . 1-tly Allahabad. 

4. 	Divtional Commercial Supdt. . Ely Alla 

Responden141 

• 

6C). Original Applicetion n . 220/93 

1. Sanjay Narain Prasad, jo Sri R.L. Prasad, 
22 Leth no. 1 Low meha), Mughalsarai. 

. si/  :ii R.s • Prasad, r/c 
Ch4

y 
 raon, Distt. Varanasi. 

...Applicant 

2. Hari i;arain prasad, 
viii Nedilpur, Yost 
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■,r2rsus 

1. Union of India, thro . gh General manager, N. Rly 
flailwg' Board, Dar:..da House. New ',Delhi. 

2. chief Commercial Sundt., N. Rly Baroda Hous 
New Delhi. 

3. Divis-i-an-al-R-ailwaY 1,:anager, N. 	 c. 

4. Sr. Divisional Commercial, Supdt. Northern ailway, 
Allahabad. 

llesponde 

63. Original Appl.icati 	no. 219/93.• 

1. Ram Singh Yadav, 	sri R 	Yadav, r/o Vi 1. 
PurabharOai, P.O. Suhansa, Tehsil ratti, 	stt. 
Pratapgarh. 

2. Uma Shanker -Yadav, S/0 Sri R.L. Yadav, r/o 
Behdaul Khurd, P.O. Gaura, Tehsil Patti, Di .tt. 
Pratapgarh. 

3. 0mPra!ash, Sfo Sri R. pular, r/o Vill. Behr  
KhOrd, P.O. Gaura, Tehsil Patti. pratapgarh 

4. Vasudev, S/o K.N. Yadav, r/o vill. Kudia-k..-Pura 
Tehsil Machchalisaha-, Distt. Jaunpur. 

... App licants 

Versus 
1. Union of India through General manager, Northern 

Railway Railway Board, Baroda 

2. Chief Comercial Supdt. N. Rly, Baroda Hous . New 
Delhi. 

3. Divisional Railway M a er, N. Rly Alla-Yoa 
4. sr. Divisional Comm?rci_il Supdt. N. 	Al ahabad. 

Ficsponde ts. 

    

79 Origianl Application no. 197/93 

1. 	Chet Singh, s/0 Sri Raj Dahadur Singh, r 
inargaon, Fost semraha, Distt. Vranasi. 

L. • 	5hiv K..mar,mishra, - s/o Sri R.p. mishra, r 
.'ill Tatihara, Post Deonahti, Distt. Ally a 

3. 	Vinod Kumar Singh, 	s,i 	 r/o 
vill Raon, Post sti,oru3h, Distt. 

- 



4• 

• 

C1:Jdra Tripathi, c/o '';ri S.5. Trithi, 
1./0 vill. jhisal':pura, p.)st StidaLad, Distt. Allaa a6. 

shyam Krishan Dwivedi, s/L s11 V. Ds:vive6i, r/o 
viii. Topo, Lal:sharA, Di s#. 

• • • 

Vers-Js 

1. _ jnidn o-f India thra_igh Snerall 
7-hawan, Barodo 

C_ief saimeroic.1 s.updt. Laroda :louse, Lev. Delhi. 

Divisioal :Aailway. ;:,anager, 	Rly a „Lial.c.DOO. 

4. 	 sulAt. • Tay, 

... Respondents 

71 41_ 	Criqinal Applica-Uon no. 162/93 

	 ti 
1. 1-'rem (Thanker, S/0 Sri S.H.N. 1:andey, 1/0 452,arit.‘,n 

Tola, 411ahabad. 

2. Sanicy 	srivastava, 	31i (La.te) R.P. 
.r.;ivasteva, 1/0 16/11 	sohhbatiabaqh, AllahaLad 

3. 
/ 	• 

3L--.1tGm 	 s/ o sri N.N. 	 1/0 95-15 
:;,J1ony Allahabad. 

-r • ndish Presad sr1v,astava, s/ D 
SI . ivastava, r/c 97/A, Karbala, 

sri ( -ate) I.P.- 
Ailahata6. 

5. ilajendra 361asvat, 	sii p.s. sarast, r/0 

03 	 Tola, Allahabac. 

6. Om i'rakash Crivastiva, .3/0 tri 
r/c En' (54) '3aghambari Colony 3/3 Allapur Allhabad. 

/. 	hilesh 	3rivastav,s, (:/0 Sri T.1 	51i.va2tav 
lagJr 	 Cdlony 

_,3utos 	 lo 
/o ;5/11 sarvodaya 

• 

	

s_ivss:va, 3/0 	3.0. 
Ssa.vooaia 

:Jmar VEfMas 3/0 3A K.S. Vo];:m3, r/ 
150/122-,:, ;;:atiyaia Road, ,..,4i&habad. 

• • • ,cp 

V2rsus 

inir)n of 	thro.:gh 2oc,e:al //tanager, 

- 3? 
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411V 	 Railway Board, B3rod4 TIouse, Al New 

2. Chief personnel Offic r, korthern ailw y, 3arcd-3 

House, New Delhi. 

3. Divisional Railway :',e.ager, N. nly, Allahabad. 

4. senior Divisional Con..mercial Sup; t. N. hly, 
Allahabad. 

... Respondents 

Original Application no. 151/93 

I. 	Sheo Kumar Yadav, S/0 Si-i P.L..Yadav, r/o _64-A 
Alopibagh. AllELaLa:. 

shailendra Sahai Vella, Sio Sri B.P. Vcrma, 
30114I-A/9E Tilak i\ agar, Allahatad. 

S. 	Km. Rajeshv,'e'ri, D/o Sri Ram Dass, r/o 	•-• ^/0'L r  

hamanand Lagar, Allahabcd. 

4. Sur.il Kumar Srivastava, a/o'Sri A.N. Srivastava, 
r/o 127 Matira Road, Allahabad. 

5. iiejesh Kumar, s/o szi S.F.L. Srivastava, r/o 
E.C.c.L. srivastaw, Sudamadih, Dhanbad. 

r/o 

6. Awedesh Kumar Sing;,,' 5/0 Sri J. Singh, r/o Surahiya, 
post $ansdih, Distt, Dania. 

7. Anjan: Kumar Srivastava,. s/0 Sri V.N. Srivastava, 
r/o 28-A Krishan N qei, AilahaLad. 

8. Karunesh Kumar, s/o Sri T. Nath, r/o 545-3 Ghenshyam 
Nagar, Allahabad. 

s,/  c Sri P. La; do 
En 54 BaghaTibari Colony, Allahabad. 

9. Shyam Prakash Srivastava, 

O. Lalit 	s/o 33 
Sohbatiabagh, All 

1-rem Kumar, r/o 16/1 1  New 
abad. 

ipplic3lt • • • 

yersu 

inion of India thro jgh General :;onager, I 	hly 
Baroda House, 	lhi. 

2. 	Chief personnel Officer, N. Rly, Baroda 
New Delhi. 

3. Divisional Railway io onager, N. ::11y, .141.;ihabad. 

4. Senior Divisional Commc ..,-_dial Supdt. N. fitly Allahabad. 

:=,espondents 
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Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Allahpur, 

Adlahabad. 

Applicant 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head Quarters 

uffice Baroda House, New Delhi. 

Respondents 

ORDER(RtSERVED) 

JUSTICE B.C. SAKSENA V,C  

This bunch of 7A cases in all involve almost . 

identical questions of fact and law and reliefs also. OA 

83 of 1992 is being treated as the leading 0.4k. The number 

of days of working varies in each of the OA and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged' that they had worked for 

the period. indicated by them in the various 0.As,in the month 

of January 1982 U fts.15/— per day. The aliOlicants allege 

that on the basis of Railway Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few O.hs preferred 

...P39 
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ilarly circum 

re sought a re 

ngaae th-

ors or Mobile 

ave also in s 

issued to the 

y and pay bac 

they first p 

tanced. The applicants, 

ief for a direction to the 

applicants as Volunte 

Booking Clerks as per 

me petitions prayed th 

cspondents to Lake the 

wages from 10.12.90 

rented themsd.lves for 

by persons si 

therefole, ha 

e apcndents t 

Ticket Co 11-'C 

Rules. They_ 

direct •• on be 

tioners on d 

the date whe 

me nt 

0 
	 The r spondents have 1esisted the petition 

affidavit a also a supplementary filed a coup 

affidavit. 

The a 

The applica 

- short stint 

Januar .)f 198 

is annexed 

also been a 

the said le 

c:ated 26.8. 

Principal B 

hta and 

of the SLP 

on 7.9.39. 

off' :_late 

regular e 

pro,,irled 

Paragraph 

for the cl 

filed a rejoinder affi avit. 

dly not re—engaged aft -  r t'neir 

to 18 days in the onth of 

Board's circulars dated 6.2.9C) 

o the leading U.A and have 

ore of the u.As. A p_ usal of 

in the light of the j' dC171€.'nt. 

1 Adi,inis',:rative Trib nal, 

in U.A. No. 1174 of 1 84(Nbera 

India and Ors ) and di missal 

the Hon 'hie Supreme•urt 

and has decided that he 'cut 

cred for absorption i 

6 regular vacancies ea 

1 be substituted by 1 

ar- letter is the ancho 

ent 0.A which reads as 

lien 

.11.86 

sheet 

undet :- 

plicants have 

s have admitt 

ranging betwee 

The Railway 

s 	xure AL 

nexed in kba 

ter shows that 

7 of the Cen 

nch, New Delh 

s Vs. Union 

No. 14613/87 h 

The Railway B 

or being cons 

loymant agains 

be 14.8.81 

of the circu 

im in the pre 
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In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

discontinuance of the scheme by zonal 
Board's 

Railways, as a result of/64tletter. dated 

17.11.86 •r any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tip Railway Administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pare 1. " 

6. 	In paragraph 1 attention was invited to Railway 
Board' letter dated 21.4.82 and the liut off date' 

provided therein was 14.8.81. 

11. 	
We have heard the learned counsel for the parties. 

It• 	Shri B.B. Paul, counsel appearing for the resp•- 

ndents raised a preliminary objection that the 0.AKs are 

barre by time, 'aches and acquisosnce. 

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 0.11.96. Theirdiscontinufice 46 taken place four 

41 



he basis of the Railway Board's 

ve also disputed the correctness 
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years earlier and not on 

said letter. 

iz. 	The respondents 

of the averment made by thl  applicants about their having 

worked for the duration in icated by them in each of the 

0.ks. The applicants in s port of their assertion of 

having worked in the year 982 for a number of days indicated 

by them during the 'Kumbh ela' have 49,-een aneexed 

t‘ttlficate stated to have been issued by one Ram 
Head 

has given out his designation as/Ticket Collector 

copy of a  

Das whe 

AXM, N. Rly 
iUlahabad. Copy of such a 

hmlnexures A.-3 and A► 4 to t 

submitted that Shri Ram Das 

certificate and the said ce 

proof of the working period 

the certificates. We, howe 

necessary to enter into thi 

of deciding the 0As. We, 

light of the claim based on 

Board's circular letter dat 

certificate has been annexed as 

leading O.H. Shri B B. Paul 

was not competent to issue this 

tificate cannot be treated as 

of the applicants indicated in 

er, feel that it would not be 

controversy for the purposes 

roceed to decide the OA in the 

the provisions of the 

d 6.2.90. Vqe, however 

clear that we may not be un erstood to have accept 

claim of the applicants wit regard to the days of 

working. we may take up the plea of the 0.4NS bein 
by limitation. Admittedly, 

durcizl 
anvattui41 proceedings in a 

discontinuance made in Janua 

strative Tribunal was consti 

0.6,s have been preferred in 

1*. 	Hs noted hereinabe e, the basis for the c 

apart from the provisions of the Railway Board's le 

oated 6
.2.90 is certain deci ions rendered by this 

Ctst, 	..p 

one of the applicants 

y court to challenge t 

y 1982. The Central A 

uted in November 1985. 

he year 1992. 

ailway 

make it 

d the 

their 

barred 

initiated 

eir 

mini—

These 

aim 

ter 

ench 

2 
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of the Tribunal. The said 0.As are 0.A. No. 722/90 

Rajendra Kum.r Srivastava Vs. Jnion of India and Ors, C.A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

ors, O.A. No. 648/91 Madan Mohan Pandey Vs. Union of India 

and Ors. No doubt, in these cases orders for re—engagerrent 

of the applicants therein had been passed. On the material 

placed in the supplementary affidavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it was pointed 

out that the Railway Board's circular applied to Mobile 

Booking clerks and the decision in Neera Whta's case was 

in respect to Mobile Booking Clerks. This distingon was 

noted while allowing a few review petitions in some U.As 

'and in 0.A. No. 131/92 Lalji Shukia and Ors, the only 

dixectti.on given was that the respondents may consider and 

analyse the cases of Mobile Booking Clerks and find out 

if any scheme can be framed by them laying down a parti-

cular Criteria fox re—engaging them on casual or daily 

basis. icbgainst this decision, the Railway Authorities 

preferred an Si.? before the Hon. Sup.r..eme court and the 

Hon. Supieme court by an order dated 7.4.94 passed the 

following order :- 

" De lay condoned . The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be framed. The Union of India 

can examine the mattarx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impucned order 

that the scheme should be framed in any 

case subject to the PPor, observations the SLP  

is disposed of". 
p43 
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Subsequently, the Railway Administration consider dx the 

possibility •f framing a scheme in the light of the dire-

ctions given in Lalji Shukla's case by the Bench of this 

Tribunal which was Also repeated in some other 0 s which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

12, 	
The Railway Administration in the supplementary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Voluntee Ticket 

Collectors for absorption and regularisation in gr up' C' 
et 

category posts since this would militatAgainst th statutory 

provisions laid down for Recruitment of Ticket Col..ectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacandies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re-engagement on casual or daily b sis. 

13. 	
It was also held tt.at re-enagagement will burden 

the public exchequer and wily also enlarge backdoor entry 

and will effect reservation policy as contained in article 

16(4) of the Constitution of India. It was also held that 

framing of such a scheme for -.hose Volunteers who have clearly 

worked for a period of merely for 5 to 48 days will Pe against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

...p44 



Admittedly, this scheme has been given up after 

47.11.86 and the Railway Admdnistration has for cogent reasons 

indicated that it was not feasible t• draw up a scheme as 

required in orders passed in various Ovh.s 

Shri B.B. Paul hos also invited 	our attention 

to certain decisions in review petitions which were allowed•. 

AnakOluk,On the basis of an onology of the decision by the 

Principal Bench in 'Were Mehta's case direction for re—engage 

ment had been passed in the O.M.s. While 64114011006 allowing the 

review petitions it was noted that the decision in era 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Booking Clerks ana Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

Laiji Shukla's case(Supra), which was followed in many other 

subsequent decisions. The turns and twists which have taken 

place in the view expressed on the question have been referred 

to show that the decisions of this Bench of the Tribunal on 
a e 

the basis of which the applicants/claiming similar benefit 

being extended to them do not hold the field. 

We may now take up fPr consideration the plea cf 
benefit of the 

the applicants that the/decisions in sane O. 	in favour of 

similarly situated persons may be extended to the applicants. 

It is now fairly well settled tha'4. the judcment of the Tribunz 

ti 
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fov that m tter of any co rt roes not give rise tD a 

cause of ction. It is he orders of the authority 

concerned- or their inact •on which give rise to: the 

Grievance and the cause f action based upon this has to 

he considered for purpos s of d e termining whether the 

petition s barred by t. e under the provisions of Sec. 

21 of the Administrative' Tribunals Act. 

18. 	A! v.as noted b; t 

Admin is tr at ive Tribunal 

28 ATC pg. 2C., 	Nac 

e .'laciras Bench of the Central 

n a decision reported in (1994) 

;Divisional Accountants Associe- 

tion and 	s. Vs. Union 	India and .drs, this position of 

law has be -n clearly aff med j_rrthe judgment- of the 

Suprerie court in 'Bhoop ingh Vs. Union of India and Gra. 

(1992) 21 C page 675. 	efore the Madras Bench the 

question o delay was ra sad and it held that since the 

. delay has of been satis actorily explained the C.A was 

re jected o the ground o limitation alone. In that 

case an or -r adverse to the applicants was passed en 

14.16.86. A decision on a similar order was rendered 

by the Cha digarh Bench f the Tribunal. on 1.5.91. Thor 

after the =pplicants Ass ciation moved in the matter and 

made a rep -esentation. 	years delay was held as fatal. 

19. 	A F 11 Bench of t o Zrnakulam Bench of the 

Tribunal i, a decision r 

also taken the view that 

give a fre h cause of ac 

from the d to the claim 

ported in (1994) 28 AIC 177 has 

ecisions in similar cases cannot 

ion and the period must be counted 

lates. 

p 46 

AII 



: : 	46 	: • 

vol 
2L, 	The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union 

of India snd ors 	had interalia, he ld that "inordinate 
is 

and unexplained delay and laches by itself/a good ground 

to refuse relief to the petitioner 	irrespective of the 

merit of his claim, it was as ohserved that Art. 14 or 

the principle of non—discrimination is equitable principle. 

Therefore, any relief claimed cn that basis must itself 

to. founded on equity and not be alien to that concept". 

e'e may also refer tc a relevant observation made in a"", 

recent decision of Hon. Supreme Couit in 'Ratan Cleantra 

Samant and Drs. Vs. Union of India and ors reported in 

1994 S.C.C(L&S; page 182. The petitioners before 	Supre- 

me Court in that case were casual 13bourez of south eastern 

.1ailway. They ,eere alleged to have been appointed between 

1954-69 and represented between 1975-78. They, through 

their petition sought a direction to be issued to the Opp, 

parties to include their names in Live Casual Labourers 

a.),:;ietee after due screening and to , tative them re—employment 

according to their seniority. The basis for the claim 

amongst 'others an was a few judgments rendered by the Apex 

court in 1985 andt187 directing the Railway Authorities to 

prepare a schem= and -to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 199C to the Authorities in 

which it was elleged that they are not following the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hen. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 

...p47 
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This obse vation also s 

that the judgment in a 

action to another emplo 

cilcumstanced as the app 

decided. 

23. 

deciding 

re le vant 

are 
whether the etitioners/entitled as a 

matter of ti t to reemployment. 

whether they have to 	the_ir right 

if any due ti' delay.  

While de ling with the said cue -tion the 

observation 	made :-  

Delay itself eprives a person of h 

remedy avail le in law. In absitInc of 

any fresh ca e of action or any le islati'-)n 

a person who as lost his remedy by lapse 

of time lois 	his right as v,e11", 

A Full Be ch 01 the Tribunal(PB) while 

./s 767 and 	2 of 1989 made the fol. owing 

bservation:- 

It is not penes*. to court of reco d to 

pass an or er in respect of perso s who 

are not ev n present before it by any 

applicatio or petition. In this view 

cf the mat 	the view taken in t 

case of on cr more employee by a judicial 

f: rum cane 	beitso facto made 14 

cable to a 	other employees 	tie same 

or situation by anothc 

um." 

ports the view taken h 

se does not give a cause of 
_ who 

e,/claims to be similarly 

icant in other case ea her 



24., 	 75. 	 counsr'l appearing 11110 

the 1..espondznts have invited our attention to 4 decision 

iendered by tbia r l incipal Bench in 'khish Chal;raborty 

Union of in 14A arid ors, ..e  ported in 1994 ; ATJ 332. in 

the said case the faits are almost identical as in the 

case in hand. The applicant alleaed that he vas engaged 

as Mbile Bookincj Clerk from 1.6.C5 to 15.7.35 and had not 

been enc;ar7:7:d -;hereafter., He made a reptesen'■--ation statino 

that he has ;,;0::J:r?c',  for 	day. in 1;(6`,7) and in N.fiev,, of the 

circti1.3r L- f the 1.aih.., ey Ecard dated 31.5.n.2 he be also 

considered for absorption as Mobile Bookinc Clerk. The 

applicant's representation vas rejected. and he was informed 

that he cannot be absorbed in terms of the letter lied 

12.6.92. In the said cc:se the applicant based his claim 

on the 'basis of a decision of the F.E. in a similar bunch 

of the cases. The 1,-,ivision Bench took the view that 

there is no parity or simil arity between the applicants 

case and the applicants in the bunch of cases decLded 

earlier. It 	held that since the services of the 

applicant was not discontinued as a result of Railway 

Beard's letter. dated 17.11.66. the api. licant 's c.;s6 

not cover2d by pare 3 of the Railway Board's letter 

dated 6.2.9C;. Since he was not discharged consequent 

upon discontinuance of the scheme by the 7cnal 

as a result of letter doted 17.11.66. The same situation 

obtains herein also and \4ehave already held accordingly. 

n the said case, referring to the decision of the 

Supreme court in 'Ehoop Singh Vs. Union of India and .jirs 

(Supra), the .:iuestion of delay •.4as also 

t5/1?)'' 	
....p49 



by limitat 

July 1985. 

1993. 

considered and it was he 

ion,\  the taus 

The said C. 

• • 

d that the petition vea barred 

of action having accr ed 	in 

was filed sometime in he year 

letter dated 6.2.90 

applicants. 

253. 

since afte 

cannot he 

be granted 

raised a pl 

nteer Ticke 

list of 198 

nts have be 

Volunteer T 

The learne 

invited our attention to 

same Divia on Bench of 

Sharma Vs. Union of In 

e-84. 

21. 

by limitat 

Tribunals 	t. The prov 

Admittedly 

17.11.86 and 

ost sight of. 
the 
relielprayed 

a that one S 

Collectors h 

. it is, the 

n given re-en 

cket Collecto 

In the coun 

The petiti 

on as provide 

is n 

counsel for the respo dents also 

another decision rende ed by the 

Principal Bench in 	Babu 

and Ors reported in 1 94(1) ATJ 

s before us are cleAr y barred 

in Sec. 21 of the Adm nistrative 

ions of the Railway 	erd's 

attracted and applic Idle to the 

the scheme hasp: been g iven up 

s no longer in force. This fact 

The applicants therefo 	cannot 

or by them, The apple ants also 

i R.N. Shorey and 12 	hers Volu- 

ve been included in th approved 

efore, pleaded that th responde-

agement to some Volunt ers as 

s on Pick and Choose b sie. 

r affidavit, it has been indiceta 
that the 12 persons named in para 4.10 of the le ding C.A 

hod been re engaged as 13.-.) le Booking Clarks and not as 

Volunteer T ckot Collecto s. The allegation, th refore, 

hak been d nied. 	tha as it may, the applic nfs would 

be entitled to the relief laimed  by, them only if it is 

based en an statutory pr ision. The act of the respo- 

ndents,in re-engaging a 	' which has been satisfactorily 
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explained will not give rise to discriminatory treatment. 

The applicants in effect are seeking re—engagement •en tho 

strength of having worked for a period ranging between 

to 13 days,which also is doubtful wand has been disputed 

by the respondents. 

in view of the discussion hereinabove, en 

a totality of the circumstances we are not pursuaded to 

Grant the reliefs claimed for by the applicants. The 6.As 

lack mrit and area accordingly dismissed. No order as to 

costs. 

3/. 	 The copy of the judgment shall be placed 

on each of the 0.A5 which have been decided by this common 

jooment4 J  

( K . MUTH UK UMAR 	 ( B.C. SAKS:NA ) 
MBER(k) 	 VICE CH A IRIVAN 

L.' AT 	: DECE..1B 	„  
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